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MR. SPEAKER: Shri Suraj Bhan. 

Absent. Twenty minutes have passed 
on this. Now Question No. 411-
Shri S.M. Krishna. 

DR. SUBRAMANIAM SWAMY: 
Sir, why don't you allow a discussion 
on this question because there are 
many others who would like to ask 
questions '! 
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MR. SPEAKER: This is an auto-
nomous body. I can't. We shall 
see. 

DR. SUBRAMANJAM SWAMY: 
No, Sir. It has its ramifications .... 

(Interruptions) 

MR. SPEAKER: Question No. 
412-Shri Krishna Chandra Pandey. 
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THE MINISTER OF AGRICUL-
TURE AND RURAL DEVE-
LOPMENT AND CIVIL SUP-
PLIES (RAO BIRENDRA SINGH): 
(a) The Central Government have not 
impo ed any ban on the setting up of 
kbandsari mills in Eastern Uttar 
Pradesh. Only guidelines are issued 
to the State Governments in the matter 
of regulating the licensing and func-
tioning of khandsari units. In pur-
suance of these guidelines. and taking 
into account the local circumstances, 
the Government of Uttar 
Pradesh have not licensed any new 
kbandsari units in the reserved areas 
of the sugar factories. 

( b) The sugar mills in Eastern Uttar 
~d  have crushed, upto 7. 7-1982, 
57.24 lakh tonnes of sugarcane. The 
quantity of the bonded cane in the 
are8 was 56.35 lakb tonnes. During 
the last sugar year the sugarcane cru-
shed by the mills was only 28. 77 lakh 
tonnes. 

( c) and ( d). Do not arise in view of 
the answers given to parts (a) and (b). 
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Building of Dams over rivers Kosi, 
Kamla and Bagmati 

•414. SHRI BHOGENDRA JHA : 
Will the Minister of IRRJGATJON 
be pleased to refer to the reply given to 
Starred Question No. 57 on 12-7-1982 
regarding Dam over river Kosi and 
state: 

(a) whether any contract with 
H.M.G. of Nepal has since been 
made about the proposed Dams over 
rivers Kosi, Karola and Bagmati ; 

(b) if so, details thereabout ; 

(c) if not, reasons therefor ; and 

(d) the benefits to accrue from the 
above three projects when imple-
mented and costs involved ? 

THE 1'flNISTER OF STATE IN 
THE MINISTRY OF IRRIGATION 
(SHRI Z.R. ANSARI): (a) to (d). The 
last official talks on the water resour-
ces development of common rivers 
of India and Nepal including Kosi, 
Kamla and Bagmati were held in Feb., 

1982 where the proposed multipur· 
pose dam on river Kosi and proposals 
for harnessing of waters of rivers 
Kamla and Bagmati were discussed. 
It was decided in this meeting that 
further talks will be continued. The 
updated pre-feasibility report for 
Kosi High Dam has already been sub-
mitted to His Majesty's Government 
of Nepal in August, 1981. Their 
views on the same are still awaited. 
During the February, 1982 meeting, 
the Napalese had mentioned that they 
are carrying out studies of the Kosi 
basin to find a permanent solution. 
Regarding Bagmati and Karola and 
Nepalese delegation agreed for further 
discussion during the next meeting. 

As talks are in a preljminary stage 
the scope, size, benefits and the costs 
are not yet finalised jointly. 
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SHRT Z.R. ANSARI: The final 
project report has not been submit-
ted. It is the pre-feasibility report 
which has been submitted to the 
Nepal Government. If the Hon. 
Member is interested in costs, the 
costs have not yet been finalised be-
cause they will be finalised after t lte 
agreement with the Nepalese GO'.'<Tn-
ment. As far as the pre-feasihifay 
report is concerned, the location of 
the dam, barrage site, maximum 
height of the dam, gross storage, live 
storage and dead storage, all these 
things have been sent to the Nepalese 
Government. If the Hon. Member 
is interested, I can give those details. 

SHRI BHOGENDRAlliA: What 
about part (d) ? 




